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| TEM NO MM 3A COURT NO. 3 SECTION | I']

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).33861/2013

(From the judgenent and order dated 26/08/2013 in W No. 8884/2007
of The H GH COURT OF JUDI CATURE AT ALLAHABAD, BENCH AT LUCKNOW

S/'S ANMOL BAKERS(P) LTD Petitioner(s)
VERSUS
STATE OF U.P & ORS Respondent ( s)

(Wth appl n(s) for exenption fromfiling O T., PERM SSION TO FI LE
LENGTHY LI ST OF DATES and with prayer for interimrelief ))

Date: 01/11/2013 This Petition was called on for hearing today
in the nentioning |ist.

CORAM :
HON BLE MR. JUSTICE R M LODHA
HON BLE MR JUSTI CE SHI VA KI RTI SI NCH
For Petitioner(s) Ms. Meenakshi Arora, Sr. Adv.

Ms. Poli Kataki, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Taken on board.

Heard Ms. Meenakshi Arora, |earned senior counsel for
petitioner.

Speci al | eave petition is dism ssed.

| (Raj esh Dham) | | (Renu Di wan)
| Court Master | | Court Master

t he



